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27.04.2017

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2.15 P.M.

1. W.P.(C) 2575/2015

AT 2.15 P.M.

(1)

(2)

M/S DEJERO LOGIX PVT. PRADEEP JAIN
LTD. SANJEEV NARULA
VS. COMMISSIONER OF CUTOMS TARUN GULATI

(IMPORTS) , AIR CARGO, NEW
CUSTOMS HOUSE, NEAR IGI
AIRPORT, NEW DELHI

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

WRIT PETITION (CIVIL) NO. 184/2007

FEDERATION OF RETIRED LIC CLASS I OFFICER..... Petitioner

UOI & ORS.

W.P.(C) 9440/2016

LIFE INSURANCE CORPORATION OF INDIA

KRISHNA MURARI LAL ASTHANA & ORS.

Through Mr. Rakesh Khanna, Sr. Advocate with Mr. Rajiv K. Garg, Mr.Ashish Garg,
Ms. Mahima Rathi & Mr. S. Bushra Kazim, Advocates.

versus

..... Respondents

Through Mr. Dayan Krishnan, Sr. Advocate with Mr. Ashok Panigrahi, Mr. Surajit
Bhaduri & Ms.Aakashi Lodha, Advocates for LIC.

Ms. Abha Malhotra, Mr. Sanjay Kumar Yadav & Mr. Tanuj Chopra, Advocates for UOI.

..... Petitioner

Through Mr. Dayan Krishnan, Sr. Advocate with Mr. Ashok Panigrahi,
Mr. Surajit Bhaduri & Ms.Aakashi Lodha, Advocates for LIC.

versus

..... Respondents

Through Nemo.
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(3) W.P.(C) 9442/2016
LIFE INSURANCE CORPORATION OF INDIA &ORS. .... Petitioners
Through Mr. Dayan Krishnan, Sr. Advocate with Mr. Ashok Panigrahi,
Mr. Surajit Bhaduri & Ms.Aakashi Lodha, Advocates for LIC.
versus
KRISHNA MURARI LAL ASTHANA & ANR.  ..... Respondents
Through Nemo.
(4) W.P.(C) 9441/2016
KRISHNA MURARI LAL ASTHANA & ORS. = ..... Petitioners
Through Nemo.
versus
LIFE INSURANCE CORPORATION OF INDIA & ANR...... Respondents
Through Mr. Dayan Krishnan, Sr. Advocate with Mr. Ashok Panigrahi,
Mr. Surajit Bhaduri & Ms.Aakashi Lodha, Advocates for LIC.
(5) W.P. (C) 5903/2016
ALL INDIA RETIRED INSURANCE EMPLOYEES FEDERATION = ..... Petitioner
Through Mr. Nidesh Gupta, Sr. Advocate with Mr.R.K. Singh, Mr. B.N. Dubey &
Ms. Vriti Gujral, Advocates.
versus
LIFE INSURANCE CORPORATION OF INDIA & ANR. = ..... Respondents
Through Mr. Dayan Krishnan, Sr. Advocate with Mr. Ashok Panigrahi,
Mr. Surajit Bhaduri & Ms.Aakashi Lodha, Advocates for LIC.
Mr. Bhagvan Swarup Shukla, CGSC & Mr.Shambhu Chaturvedi, Advocate for UOI.
(6) W.P.(C) 5868/2016

ALL INDIA INSURANCE PENSIONERS ASSOCIATION AND ORS.
..... Petitioners
Through Mr. Som Dutt Sharma, Advocate.
versus
UNION OF INDIA AND ORS. ..., Respondents
Through Mr. Dev P. Bhardwaj, CGSC & Mr.Surender Kumar, Advocate for UOI.
Mr. Dayan Krishnan, Sr. Advocate with Mr. Ashok Panigrahi, Mr. Surajit Bhaduri &

Ms. Aakashi Lodha, Advocates for LIC.
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(7) W.P.(C) 4894/2016

RETIRED LIC CLASS I OFFICERS ASSOCIATION HYDERABAD = ..... Petitioner

Through Mr. Nidesh Gupta, Sr. Advocate with Mr.Ashish Tiwari, Mr. Samar Agrawal
& Mr. S. Murthy, Advocates.
versus

LIFE INSURANCE CORPORATION OF INDIA AND ANR...... Respondents

Through Mr. Dayan Krishnan, Sr. Advocate with Mr. Ashok Panigrahi,
Mr. Surajit Bhaduri & Ms.Aakashi Lodha, Advocates for LIC.
Mr. Vivek Goyal, CGSC & Ms. Vanya Khanna, Advocate for UOI.

(8) W.P.(C) 3984/2016

KRISHNA MURARI LAL ASTHANA ..., Petitioner

Through Mr. Kumar Gaurav & Mr. P. Dayal, Advocates.

versus

UNION OF INDIA AND ORS. ..., Respondents

Through Mr. Ripu Daman Bhardwaj, CGSC, Mr.T.P. Singh & Ms. Abha Malhotra,

Advocates for UOI.
Mr. Dayan Krishnan, Sr. Advocate with Mr. Ashok Panigrahi, Mr. Surajit Bhaduri

& Ms. Aakashi Lodha, Advocates for LIC.

(9) W.P.(C) 3983/2016

MADAN LAL GANDHI AND ORS.  ..... Petitioners

Through Mr. Jay Savla & Mr. Bharat Aggarwal, Advocates.

versus

UNION OF INDIA AND ORS. ..., Respondents

Through Mr. Ripu Daman Bhardwaj, CGSC, Mr.T.P. Singh & Ms. Abha Malhotra,

Advocates for UOI.

Mr. Dayan Krishnan, Sr. Advocate with Mr. Ashok Panigrahi, Mr. Surajit Bhaduri

& Ms. Aakashi Lodha, Advocates for LIC.
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COURT NO. 29
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M.

1. CRL.A 469/2014 RAJESH @ PREM L.S. SAINI, YATIN GROVER
CRL.M.B 170/2015 VS. STATE NCT OF DELHI GAGAN JINDAL, MEENAKSHI CHAUHAN
2. CRL.A 23/2016 RAHIS Q@ GANJA AMIT KUMAR

VS. THE STATE (GOVT. OF MEENAKSHI CHAUHAN
NCT) , DELHI

3. CRL.A 845/2015 AJAY @ PAYYU PUNEET SINGHAL
VS. STATE NCT OF DELHI MEENAKSHI CHAUHAN

HIGH COURT OF DELHI
26TH APRIL,2017 REGISTRAR (LISTING)



27.04.2017

AT 2.15 P M

33. CS(COW) 211/2016

AT 02.15 P. M

27. OMP. (COMM 4/2016

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO 21 (C8-Q)
HON' BLE MR, JUSTI CE__RAJIV_SAHAI ENDLAW

DARA PRQIECTS PRI VATE LI M TED SANJEEV SI NDHWANI, SANJAY DUA
Vs. BUSI NESS | NDI A

EXH Bl TI ONS PVT LIM TED & ANR

kkkkk*k

COURT NO. 20 (OS - D)
HON' BLE MR, JUSTI CE VI BHU BAKHRU

DI NESH GUPTA & CRS. RAIJNEESH CHOPRA, A. K. BAJPAI
Vs. RAKESH KUVAR JAI N & ANR & CO , VRI SHTI  GUPTA

*k k%
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